1R9 Writic;: Answers

Civic facilities to honeless {ootpath

dwellers
1174 S1IR{ RAJENDRA PRASAD
UODY: NI he Minisier of  UREBAN

QEVELOPMENT be pleassd to siate;

(a) whether Governmeni have drawn
up plants to peovide right shelters and
sanitatien  faeilities  for  the absalutely
homeless footpalh dwellers in  major
urban centres;

(L) if zo, the delaily thereof:

{cy whether Government have ssued
modified guidelines to the State Gavern-
ments and local authorities in this regard:
and

(d) if so, the delails thereof?

THE MINISTER OF STATE IN THE
MINJSTRY OF URBAN DEVELOP-
MENT AND THE MINISTER OF
STATE IN THE MINISTRY OF WATER
RESOURCES (SHR1 P. K. THUNGON):
‘@) and (h) Wiih a view to ameliorating
the housing conidtion of wurban footpaih
dweilars. 1 Central scheme viz. Foot-
path Dwell-rs Night Shelier Scheme had
been launched by Govt in 1988-8% The
schere aimed at the provision of Ceatral
subsidy (@ Rs 1000 per beneficiary and
HUDCO loan @ Rs 4000 per bentficiary
for cowtructivn of aipht  shelters  for
urban tootpath  dwellers in Metronolitan
Cities.

(cy aad (dy The guidelines of the sche.
me were revised in September, 1992, The
revised scheme envisapges comstruction of
independent blocks of pay & use toilets
for urban footpath dwellers at a per
capita subsidy of Rs 350 in addition to
construction of Night Shelters with com_
munity baths &  toilets for the use of
urban homeless with a per capita subsidy
of Rs. 1000. The revised scheme is a
composit= mix with remunerative com-
pomenty so as to teduce the lpan burden
of the benficiary agency and to defray
main‘enance cost to some extent. Apart
from State or local agencies, private agen-
ciey includiny voluntary  organisations
recommended or concurred in by State
Gowts  or their agencies, can be assaciated
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with the implementation and execution of
projects under the scheme.

Conditions of the Indian cities

1175 SHRI MENTAY PADANA_
BHAM: Will the Minister of URBAN
DEVELOPMENT b pleased to state:

(2) whether it is a fac; that the poor
conditions of the Indian cities i5 the result
of the exiremely low prority piven to
urban development in the country;

(b; if so, what remedial steps are
under contemplation of Government;

(c) whether it is also a fact that lis
Ministry has prepared a scheme of infra-
structure projects for the five Mega cities;
and

{¢1 if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT AND THE MINISTER OF
STATE IN THE MINISTRY OF WATER
RESOURCES (SHRI P.K. THUNGON):
(2% 0 (d) Urban Development is a State
svhiect and projects for the same are
State  Governments.
for urban development schemes/
rrofce's are included in the State Plans,
Hovwover. Government of India hag in-
troduced certain schemes for development
of infrastrocture in the small and medium
towns and in the mega cities. Upto 565
towns have been coversd under IDSMT
and Central assistance of Rs_ 1BY crores
released,

formulated by the
TTang-

A Cextrally  Sponsored Scheme for
development of  infrastructure in Mega
cities has been approved in principle by
the Planning Commission. The Mega City
Scheme will be implemented in the cities
of Bombay. Calcutta, Madras Hyderbad
and Bangalore during 8th & 9th Five Year
Plans. The pattern of funding will be 2§
per cent by the Central Governme-nt, 25
per cent by the State Governments and
50 per cent by the financial institutions.
The total requirement of funds for this
scheme is estimated at around Rs. 5100
crofes.

At present, 4 urban developmen; pro-
jects are being implemented with the



